Unien of Indie end Others
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By means of this applicetien the sjpplicant

has claimed interest at the rete of market rate %n 3 _'"';'.5.‘-:-".-
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de'layed peayment ef gretuity and pensien etc. He/rgta,ra;{
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en 30.4.8%5 as driver Gr. 'A' Special frem Nerthermn
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Railwiy, Meradabed Divisien. He was paid 15.26,281 as
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gratuity en 5.9.85 altheugh accwrding te the applicant
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it was due te be paid en 1.5.85, as such he is en‘biﬂ&i
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interest at the rate of market rate on this emeunt ﬁuﬁ‘
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4 menths interest being @t the rate of 12% which cm&g
te B5.1051.24p till the date of péyment calculated fer
ene year 9 menths f5.220.80p. Tetsl ameunt till mvl ;
cemes teo &5.1051.24p plus [5.220.80p 1.2, hﬂ‘?-‘!-@ﬁ&pa-
The applicént wes peid his pensien on 24.10.85, as

s +4620.00p fer tha\ peried from j,.fa.-ﬁf.‘: to 3@,9.3& :




& 7022 «64p end «s such the applicant is mtium'._:

57022 H64p as interest, Similarly the pravlsianil

pension wes calculsted at the rate of 5.1011 C&p pﬂr‘ |
menth end the applicent was peld &t the rate upte A »=-?--';
1987, The dedudtien in peyment of pension wes feor |
.15 e9200/= and thus he is entitled for the‘refund of

ins -92%{— and interESt for twe years on this ambiiad s

2. The resgendents have net deleyed the metter
énd s & matter of fact the applicant is respensible
for the delay. as under rule he should have ﬁahmittaaff
his formel spplicétien for pensien te the head of th§3;% ”
office ene year befere his éCctusl dete of retirgmanﬁlhuﬁﬁ
but he has submitted his dpplicetion enly gen days I_l
before his retirement and that is wiy inspite eof hiﬁiﬁﬁ}i
best efferts some time was censumed in dealing with.f
pestal sutherity. As the épplicent himself was rn@p"
nsible end censequently delay of few menths was
Caused ss such the ¢ppliceant will net be untitlndwﬁ?:'*
any interest on the uretuity eor panﬁim mmf .




1.10.1985 upte the date of the

‘has et sucossded dn s

in respect to the/smount because of the de

Accerdingly this #pplicatien
tne respondents are directed
rete of 104 en the aforesaid

of 3 menths.




